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O R D E R 

 
03.09.2019   -   Mr. Abhinav Agrawal, Advocate appearing on behalf of appellant 

submits the senior counsel, Mr Arun Kathpalia is indisposed.  In view of the 

prayer made the appeal is adjourned for final hearing on 27th September, 2019.  

It is made clear that no further adjournment on whatsoever ground would be 

entertained on the next date of hearing and the matter will be heard.  Meanwhile 

Status Quo as it exists today shall be maintained till the disposal of the appeal. 
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